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assUME' OP WORICDONB BY LOK SABRA DURING 11IB SEVEN'I'EEN11I 
SESSION OP PlFnI LOK SABllA--Al1Gl1ST.SBPTEMBER, 1976 

I. DURATION OF SESSION 

Date. of commencement • 

Date of adjournment Ii", di, 

Date of prorogation 

Number of days of sittings 

Number of hours of SittiDIB 

• lOth August. 1976. 

• 2l1d September, 1976. 

Sth September. 1976. 

17 

• 103 hours and 10 min\ltes. 
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SUMMARY 

It. I Bill. pencling at the end of the last session is 
2. Bills introduced 27 

3. :Bills opposed at introduction stage 3 

4. Bills passed by Rajya Sabha and laid on the Table 5 

Is. Bills r:turned by Rajya Sabha with amendments and laid on theTable Nil 

6. Bills passed 32 

7. Bills negatived Nil 

8. Bills withdrawn Nil 

,9. Bills part-discussed Nil 

10. Motions for adj:lurnmrnt of debate on Bills adopted Nil 

II. Bills referred to Select Committee Nil 

12. Bills referred to Joint Committee Nil 

13. Bills originating in and referred to Joint Committee by Rajya Sabha 
in rC'spect of which motions for concurrence wu adopted by Lok 
Sabha Nil 

14. Bills p7nding at the end of the session vidl para No. 2944 of Lok 
Sabha Bulletin-Part II, dated 14-9-!976. • •• I2 
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SUMMARY 

I. Bills penclbtl at the et'.d of the last session 

2. ~ introduced 

3. Motion for consideration neptived 

4. Bills withdrawn 

s. Part discussed 

186 

Nil 

6. Bills pendin. at the erd of the aession ,:ide Para No. 294S of Bullttill 
Part II, dated the 14th t~  *916. .  .  . .. ~ 

11 



3. CALLING AT'I'BNTION STATEMENTS 

----_._----_ .. _--_. ~ -----
SI. 
No. 

Brief subject Name of the Name of the Minister Time 
Member who taken 
called attention Date ofstatement 

2 

1. Reported rise in prices of 
foodirains. sugar and other 
essential commodities 
throuahout the country. 

2. Serious situation in Jute In-
dustry on account of reported 
closures and fan in price 
of raw jute affectiDa produ-
ction, export and employ-
men t problem of jute workers. 

3 

Shri lodrajit 
Gupta 

ShriH.N. 
Mukerjee 

4 

Shr; A.C. Georae 

10-11-1976 

Prof. D.P. Chltto-
padhyaya 

12-8-1976 

3. Reported death of one hundred 
babies in two Delhi hospitals 
due to indiscriminate UBe 

Shri M.C. DI.a Dr. Karan Singh 

of antibiotics because of 
hospital infection_ 

oJ. Droua"t situltion in various Shri M. 
States reswtina in 1aek of Kathlmuthu 
drinking water and death of 
livestock panicularly in 
Tamil Nadu Kamataka and 
other drought prone reaians. 

s. Situation created in Cauvery Shri K. Gopal 
delta owina to scanty supply 
of water from Kriahnaraja 
Sagar and other dams and 
poor storage in the Mettur 
reservoir. 

4. DIVISIONS 

Number of Divisions held 

12 I 

16-6-1976 

Shri Annasahib 
P. Sbinde 

19-8-1976 

Shri Kedar Nath 
Sinp 

26-8-1976 

s 

H.M. 

J-06 

0-08 

0-23 

7 



s. FINANCIAL BUSINESS 

Subject Date of Date(s) of 
Presentation discussion 

(;) Ge",ral Budget 

Time 
taken 

H.M. 

SuplJlementary Demands for 13-8-76 
Grants in respect of the 

19-8-76 Discussion and voting .,l-39 
20-8-76 on Supplrm("ntary 

Demands for Grants 
(General) 

Budget ~  for 
1976-77. 

Demands for Excess Grant 23-8-76 --
in respect of the Budget 
(General) for 1973-74 

(ii) Budge' in respect of tIN State of Tamil Nadu 

Supplelnentary Demands for 
GraQtI in respect 0{ the 
State of Tamil Nadu for 
1976-710 

23-8-76 DiscuuioQ aQd vorl. 
on SupplementarY 
Demands for Grams 
(Tamil Nadu) •. 

(iii) Budget in resPlct of the Union tIIrritory of Pondichmy 

SupplementarY Demands for 16-8-76 
GrantS in respect of the 
UQiOQ territory of 
Pondlcherry for 1976-77. 

23-8-76 Discuuion and ot ~ 
on SupplementarY 
Demands for Grants 
(Pondicherry) 

I 03 

o 30 

--Related 1:0 one charged item only. H"nce not submitted to vote of the House. 
Relevant Appropriation Bill was passed on 26-8-76. 

13 



6. LEA VB OF ABSlmCB 

Date when 
SI. Name of Member Period for which leave leave 
No. granted, eranted 

1 Shri P. GaD,. Reddy 7-5-76 to 2,1-5-76 

1 
3 Shri Bhagirath Bhanwar 23-'-76 to 27-'-76 and 

10-8-76 to 31-8-76 

3 Shri MUkhtiar Singh MaUk 23-5-76 to 37-'-76 and 
10-8-76 to 31-8-76 

.. Shri A.K. Gopalan 10-8-76 to 31-8-76 

5 Sllrj Rml Dhan 23-'-76 to 27-5-76 and 10-8-76 
to 31-8-76 

6 Shri Morarji R. Desai 23-5-76 to 27-5-76 and 10-8-76 
to 31-8-76 

7 Dr. Jivraj Mehta 23-'-76 to 27-'-76 and 10-8-76 31-8-76 
to 31-8-76 

8 Shri ot ~  Bosu 23-'-76 to 27-5-76 and 10-8-76 
31-8-76 

9 Shri Phool Chand Verma 23-'-76 to 27-S-76 and 10-8-76 
to 31-8-76 

10 Shri C. Chinibabu 23-5-76 to 27-5-76 and 10-8-76 
to 31-8-76 

I[ S Iri Mur.lSoli Maran 23-5-76 to 27-'-76 and 10-8-76 
to 31-8-76 

12 Shri Samar Guha 23-5-76 to 27-S-76 and 10-8-76 
to 31-8-76 

13 Shri Gurdas Sinp Badal 10-8-76 to 24-8-76 J 
14 Shri Sani Kumar Sarm . 10-8-76 to 1-9-76 

J 
I, Shri M.K. Krishnan . 10-8-76 to 1-9-76 1-9-76 

16 Shri Madhu Dandavate 33-'-76 to 27-S-76 and 10-8-76 
to 1-9-76 

, 14 
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8. OBITUARY RBFBRENCES 

SI. ~ and particulars of Membership Date of Date on Time Rcmarkb 
No. death which taken 

J.. I Shri P. KU'lhiramlln, Member of 
the Constituent Assembly and 
Provisional P.uliament. 

2 Dr. A. Rlmlswami Mudaliar. Mem-1-- b!r I,f [ile ~ t  Legislative 
, ~  and the Constitu'!llt 
;/ Assembly. ••• 

V ShdT.NagiReddy,Memberofthe 
Second Lok Sabna.. •  . 

S'1ri P.C, Adichan, Member oCthe 
Fourth Lolt Slbha 

~  S Ku:i Nazrul Islam. 

6 .8111 i H. V. Koujalgi, Member of 
~  Third Lolt Sabha. 

reference 
made 

18-6-76 10-8-761 

( 
10-8-76 I 

10-8-76 J 

17-7-76 

28-7-76 

7-8-76 12-8-76 

29-8-76 31-8-76 
(In Dacca) 

1-9-76 

9· PAPBRS LAID ON THE TABLB 

,i) By Government 

(ii) By Private Members 

II 

H.M. 

0-03 

o-Oa 

941 

Nil, 
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n. QUESTIONS 

(0 Starr,d 

Number of Queltiona put down in Queation Lilu for Oral Anlwert • .,02 

Number of ~ t o  orally IIllwel'f'd I'S 

(10 Ursnarr,d 

Number of Queltionl put down in Queation Usn for Wrfttm Amwer. 
and writteD anlwen furniahed .  .  •  .  •  •  • ..2p 

(Ui) Slum No"" 

NUlQber of Short Notice Que.tionl put down in Queltion Llau for 
oral Anlwcr .  .  .  •  .  •  .  .  • J 

t ~  ofS'lort Notice ~ t o  anlwered . r 

Brief Subject Namlofthe Member 
who raised discus-

sion 

Date MInistrY Time bIrea 

Pa)'lneftt of first lnstalmeftt Sh. Indtajlt Gupta 
of impounded D.A • 

• ~  3 Starred Queationl tran.fened from one MInistry to another • 

H. M. 

o 

•• hctud ~ 43 Un.tarred Queationl t f~  from one Mlnlatry to ~  Allo 
inc1ud!8 IS3 Starred Que. tiona which were not reached In the ~  for oral 
alliwers and repliea to which were laid on the Table a. 'I o ~ In the elle ofUIlItarrf'd 
QueatiOl1l. 

10 



12. RESIGNATIONS BY MEMBBRS 

Date from Date of Date of 
SL Name State Consti- which re- publica- announce-
No. tucDcy SignatiOD tion in meutiD the-

took Bulletin House 
effect &notific .. 

tion in 
Gazette 

I. Sbri Baburao Mahara- JaIna 31-5-76 31-5-76 10-8-76 
Jangluji Kale shtra 

::&. Shri Arjun Shripat Mahara- Khatnlaon 16-7-76 16-7-76 10-8-76 
KastUre shtra 

20 
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14. STATEMBNTS BY MINISTERS 

Suo-moto stateIQeDts made laid under Rule 372 

SL 
No. 

-I. 
a. 

" 

J 

Subject 

Flood situation iD the country 

Oovernment business lor the 
week commencilll 
August, 1976. 

the 16th 

Government business for the 
,,-"week commencin, the 23rd 
~ AUlust, 1976. 

4- ~ t o  by the Government 
o the t"Cmaining shares of 
BSSO in Hindustan Petroleum. 

S. Korba Fertilizer Project 

IS. Government business for 
25-8-1976. 

7. Government business for 
26-8-1976. 

Name ol Minister 

Shri Kedar Nub Singh 

Shri K. Raghu 
Ramaiah 

Shri K. Raghu Ramaiab 

Shri Kesr.av Dca 
MalaviYa 

Shri P. C. Sethi 

Shri K. Ra,t.u Ramaiah 

Shli K. RaghuRamaiah 

Date 

10-8-1976 

13-8-1976 

20-8-1976 

23-8-1976 

23-8-1976 

24-8-1976 

25-8-1976 

•• Government ~ ~ lor Sbri K. Raghu Ramaiah 27-8-1976 
the week COllUJlercing the 30th 
August, 1976. 

It. Talks held by the Minister of Shri Jagjivan Ram 
~t t  and Irrigation 
With the Governor of Tamil 
Nadu, Chief Minister of 
Karnataka and the MiniSters 
of Kcula regarding the USe 
and development of Cauvery 
Waters. 

10. Fixation of sitting of Lok Shri K. Raghu Ramaiah 1-9-1976 
Sabha on Thursday. the 2nd 
September, 1976 for tranSac-
tion of ~ t business. 

-Statement was laid on the Table. 

Z3 

Time 
taken 

H. M. 

0 02 

0 02 

0 02 

0 02 

0 01 

0 oJ 

0 Q2 

o 



IS. STA'I1!MENT SHO\VJNG TIME TAKEN ON VARIOUS 
KINDS OF BUSINESS 

Business 
Percen_ 

Time to the 

H. M. 

ADJOURNMBNT MOTIONS 

BILLS-

Ca) Government Bills -59 43 

(b) Private Members' Bills 5 OCS 

'BUDGBTS-

(a) General Budget 2 ~ 

(b) Budgets in respect or St&tOsUnion tcrritol'1 under Presi-
dent's rule ..••.•. 33 

CALLING ATTENTION NOTICES (Rule ~  3 07 

DISCUSSIONS-

Half-an-hour discussions (Rule 55) 0 50 

MOnONS-f 

Modons (Rule w) 4 07 

QUBSTIONS 13 a4 

RBS00/.4UTIONS-

<a) Statutory Resolutions -, ,,6 

(b) Private Yembers' Resolutions 2 30 

OTHBR MATTERS such as Statcmcnts,PapcrS laid on the Tablc, 
o Ilestions of Privilege, Obituary references, Points of orders, 
etc. 4 -a, 

TOTAL . 10l 10 

total time 
taken 

~ 

4'9 

2'6 

I', 

S'o 

0,8 

4'0 

IS'O 

,'6 

2'4 

4'3 

100'0 

.Joint discu3sion:took placcon a Statutory Resolution [vidlStatement No. ~ S. NO.1] 
.and motion for consideration of the connected Goverr.ment Bill 1_ State-
ment No. 2 S. No.2) Time taken on loint discussion has been shOWn and. 
OoYernment Bl11s. 




